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fluctuations in income caused by 
drought. The schemes by their very 
nature have long gestation periods and 
their impact" therefore, is not imme-
diately perceived. However, a fe\\-
studies undertaken to measure the 
efficacies of the various releases taken 
up so far have shown encouraging 
trends. The physical achievements of 
the pr\)gramme during the Sixth Five 
Year Plan are given in the Statement 
laid on the Table of the House. 
[Placed in Library. See No. LT-
1114(85). 

Installation of T.V. Trao~mitters in 
Bibar 

6242. DR. O. S. RAJHANS: 
Will the· :Mini~ter of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) the number of TV transmitters 
presently functioned in Bihar State; 

(b) the locat ions where all such 
T. V. transmitters are functioning in 
Bihar ;' 

(c) whether there is a proposal under 
the consideration of Government to 
install more T. V. transmitters in Bihar 
State during the year 1985·86 and 
1986 .. 87 ; 

(d) the places where such trans-
mitters in Bihar State are likely to be 
installed during the above mentioned 
period; and 

(c) to what extent the rural and 
urban areas of Bihar State are covered? 

THE (MINISTER OF STATE OF 
THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRI V. N. 
GAD GIL) : (a) and (b): TV Trans-
mitters are functioning at the following 
9 places in Bihar : 

Rancbi, Patna, MuzaO'arpur, Gaya, 
Munger, Dhanbad, Jamshcdpur J 

Pornea and BhagaJpur. 

(c) nnd (d) j Esta blisbrnent of TV 
rel ... y transmitters at Darbhanga and 
Ben \ah and augmentation of the power 
of the transmitter at Pdtna to 10 KW 
are approved schemes, under imp) e-
mentation during 19155-86. Setting up 
of additional TV transmitters during 
1985·86- Setting up of additional TV 
transmitters during 1985-86 and 1986. 
87 would depend on the availability of 
resources for TV expansion during the 
VII Plan Period. 

(e) TV service is at present avail. 
able to about 37% of the Jural popu-
!:.Ilion and 6 J % of the urban popula-
tion of Bihar. This would go upto 
74% of tbe rural and 84~~ of the 
urb:in population when the ~schemes on 
hand are completed during 1985. 

[ Translation] 
Setting up of Cow Farm at Sitargaoj 

IT.P by NDDR 

6243. SHRI BARISH RA WAT : 
\VJll the Mini~ter of AGRICULTURE 
AND RURAL DEVELOPMENT be 
pleased to state : 

(a) whether there is a iproPosal for 
setting up a cow farm at Siratganj 
in Uttar Pradtsb by National Dairy 
Dn cJopment Board ; 

(b) if so, by what time it wovld be 
set up and whethl.. r milch cows imported 
from foreign countries wouJd .dso be 
kept in this form; 

. (c) if so, the number and the 
breed thereof; and 

(d) whether cows suita bl~ fQr the 
hill areas would also be kept in this 
farm? 

THE MINISTER OF STATE IN 
THE DEPARTMENT (OF RURAL 
DEVELOPMENT (SHRI .CHA~DU. 
LAL CHANDRAKAR): (a) to (d) : 
National Dairy Development Board has 
identified Sitarganj as one of the possi-
ble locations for settina up of a farm 
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for the proposed gifted cows from 
Europe. However. the matter is at an 
exploratory stage. 

[Engli~h] 
Setting up of T.V. Relay Centre at 

AI:nora 

6L44. SHRT llARISH RAWAT: 
SHRI CHINTAMANI 

JENA = 

Will the Minister of INFORMA-
TION AND llROADCATING be pleas-
ed to state: 

(<1) whether there is proposal to sci 
up low po\\cr T.V. relay tr...msmitlers at 
1.t pJdCCS in the country dUrIng 1985-
86 

(b) jf so, the names of the places 
where these arc to be installed; 

(c) \\hethcr such :l T.V. relay 
trdn,mltter IS proposed to be srt up in 
distflct Almora also in Uttar Prade~h; 

and 

(d) if not, the steps proposed to be 
taken by Government to provide the 
benefits of the T V. relays to tbe majo-
Tl ty of the pl'Dulation of the district 
and ful1 details in this regard? 

THE MINISfER OF STATE OF 
THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRI V.N. 
GADGIL): (a) Yes, Sir. 

(b) Produttur, Nazira, Darbhanga, 
Bcttiah, Ehuj, Pooil..:h. Korba, Sing-
rauli, J.lgda1rur, Khandwa, Ukhrul, 
SJ.tara, Bbavanipalna and Neyvcli. 

(c) No, Sir. 

(p) Provision of TV servi~e to un-
covered arcas of U.P., Including Armonl 
district, w(1uld depend on the availa-
bility of reso Hces f\lr TV expansIOn 
during future Plan period. 

[Tram la flo/l] 
Regularisation of Class IV Employees 

in NOMe 

624.5. SHRI HARISH RAWAT: 
Will the Minister of WORKS AND 
HOUSING be pleased to state : 

(al lhe number of the Peons (Class 
IV) working in the New Delhi Munici-
pal Committee as dai ly wagers and 
ad·hoc employees and since wben they 
have been working there; 

(b) \\hetblr It is PTopost:d to regu-
laTlse th~se employees on seniority 
basis; 

(C) If so, the tIme by \\ hleh they 
are proposed t 0 b~ regularised ; and 

(d) if not, the reasons therefor? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI ABDUL GHA-
FOOR): {a) 26 PCl'IlS on Mus ter 
Roll and 24 peons on L1d-hoc b.1Sis have 
been working from different dates. 

(b) Yes, Sir. 

(c) They will be cI.1Osidercd for 
rcgulansJ.tion as <1nd when the baD OD 

creation and filling up of the vacant 
post::. is liftcd by the Government. 

(d) Does not arise. 

[English) 
Finarcial Assil!ltance to States for 

Construction of Houses under 
Social Housing Scheme 

6246. SHRIMATI JAYANTI PAT-
NAIK: WIll the Mmtster of WORKS 
AND HOUSING be pleased to state: 

(a) the number of houses construc-
ted in different States in 1984-85 for 
economically weaker sectIOns, middJe 
IOC,lmc group and low IOcome group 
under social housing scheme ; 




